
Central Administrative Tribunal 

Principal Bench, New Delhi 
 

O.A. No.2640/2015 
     

Friday, this the 1st day of December 2017 
 

Hon’ble Mr. Justice Permod Kohli, Chairman 
Hon’ble Mr. Uday Kumar Varma, Member (A) 

 
Khushi Ram Singhal (Aged 57½ years) 

(Group-B) 
S/o Shri Ram Kumar Singhal, 

R/o A-33, Motilal Road, 
Adarsh Nagar, Delhi-110033. 

Presently working as 

Assistant Engineer (Civil) in 
Civil Circle-9, DDA Office Complex, 

Madhuban Chowk, Rohini, 
Delhi-110085.          

.. Applicant 
(By Advocate : Shri R.A. Sharma) 

 
Versus 

 
1.  Delhi Development Authority, 

Through its Vice-Chairman, 
Vikas Sadan (B-Block), 

1st Floor, Near INA, New Delhi-110023. 
 

2.  Commissioner (Personnel), 

DDA, Vikas Sadan (B-Block), 
G.F., Near INA, 

New Delhi-110023. 
 

3.  Shri Bhim Sen Kukreja, 
Posted as EE in Central Design Office, 

D.D.A., Vikas Minar, 
I.P. Estate, New Delhi-110002. 

 
4.  Shri Akhilesh Chandra, 

Posted as EE (Monitoring), 
EM’s Office, D.D.A.,Vikas Sadan, 

B-Block, 1st Floor, Near INA, 
New Delhi-110023. 

 

5.  Shri Suresh Kumar Goel, 
Presently posted as EE/WD-9, 

DDA Project Office, Mangla Puri, 
Delhi-110045. 

 
6.  Shri Rakesh Kumar Grover, 

Presently posted as EE (Plg.), 
Civil Circle-13, DDA Project Office, 

Mangla Puri, Delhi-110045. 
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7.  Shri Rajan Chadha, 

Presently posted as EE (HQ) in the 
Office of Project Manager (Flyover), 

DDA Vikas Minar, 17th Floor, 
I.P. Estate, New Delhi-110002. 

 
8.  Shri Neeraj Kumar Gupta, 

Posted as EE (HQ), Civil Circle-7, 
DDA, Cycle Market, Jhandewalan, 

New Delhi-110055. 

 
9.  Shri Praveen Kumar Goel, 

Posted as EE(HQ) in the 
Office of Project Manager (MPR), 

DDA G.T. Karnal Road, 
Azadpur, Delhi-110033. 

 
10.  Shri Sushil Kumar Kochar, 

Posted on deputation as EE to 
Delhi Transport and Infrastructure 

Development Corporation Ltd., 
IInd Floor, ISBT, Kashmeri Gate, 

Delhi-110054.        
.. Respondents 

 

(By Advocate : Shri Arun Birbal) 
 

O R D E R (ORAL) 
 

Justice Permod Kohli: 
 

 
   Learned counsel for the applicant submits that the applicant has got 

the reliefs prayed for in the OA and seeks to withdraw this OA. 

Dismissed as such.  

 

 

( Uday Kumar Varma )      ( Justice Permod Kohli ) 

     Member (A)            Chairman 
 

December 1, 2017 
 

/vb/ 

 

 

 


